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HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - A No. - 964 of 2026

Anju Gautam
..... Petitioner(s)
Versus
The State Of U.P. And Another
..... Respondent(s)
Counsel for Petitioner(s) . HayaRizvi, ZiaRizvi
Counsel for Respondent(s) . CSC.

Court No. - 33

HON'BLE VIKASBUDHWAR, J.

1. Ms. Haya Rizvi, learned counsel for the petitioner seeks to withdraw
the present writ petition with liberty to file afresh.

2. The objection so raised by learned Standing Counsel shall always be
open.

3. Instructions filed today is taken on record as appendix A.

(Vikas Budhwar,J.)
February 12, 2026

Sushma
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SUSHAMA YADAV
High Court of Judicature at Allahabad
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